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INTRODUCTION 

I, the Chail'dulD of the Eatimatea Committee, having beeD allthorised by the 
Committee to sllbmit the Report on their behalf, present thia Hllndred ad Nine-

teenth Report on the Miniatry of Worka, HOllalns and Supply - the Aahoka Hotel. 
Limited (Reporta and Accounta). : 

2. A seneral examination of the pUblisbed Annual Reporta and Accounta of the 
Company for the period endlnl 3lat March, 1959 waa conducted ..by the Sub-Com-
mittee of the Eatimatee Committee on Public Unclertakinsa whose Report thereon 
wa. fiDally approved by the whole Committee. 

3. A .tatement .howlDS an analyal. of recommeDdationa cODtained in u.. Re-
port ia al.o appeDded (Appendix XI).· 

'" The Committee wi.h to expre.s their thanlta to the Officer •. of the Mlniatry 
of Worka, Hou.IDI and Supply and the A.hoka Hotel. Ltd. for placiDI before tJaim 
the material andlnfoamatiol1 that they wanted in cODnection with the ex_inatioD 

1 

of the Annual Reporte and Accollnta of the Company. ' 

NEW DELHI; 
The 23rd March, J961 
Caitr.o 2, 1883 (Sako) 

H. C. DASAPP At 
Chairman, 

E-stimates Commiuee •. 



A. HIS'IOaICAL DACKGROUND 

The idea of setting up a big, first class hotel in Delhi was con-
ceived in 1947. ,The Government of India started negotiations for 
this purpose with a number of hoteliers and finns in January, ,1948. , 
Eventually it was decided in March, 19~3 to promote a public liruited 
company for putting up a high standard botel to cope with the antici-
pated demand for botel accommodation and to arrest the soaring hotel 
rates in the capital. 'On tbe 17th of October, 19!;S the Aaboka Hotels 
Ltd. )Was Boated by Government, the Jamsabeb of Nawanagar and 
Sbri II. L. :Cbadha as Joint promoters with an authorised capital of 
Rs. 1 crore, 

2., According to lID eadier 
of the Promoters" 

Asreemen~dated the)!st ~lay, 
19!;!;,Government were to participate in the venture to a limited ex-
tent. Government purchased preference abares worth fis. 21) lakhs 
and advanced a loan of Hs. 2.1i lakb. to the Company. The other 
promoters were to raise Hs. ,74lakhs by way of share capital and 
Rs. ,I crare by issue of debentures, thus making a total capital of 
Hs. :2 crares. The Government were,ther~fore, to be a minority share-
holder in the venture. ' 

3. Tbe other promoters could, however, raise funds to the extent 
of lb. '15, 85, 100 only. ,Tbe Company was thus faced with a situ .. 
lion in which it had committed itself to the extent of about as. 2 
crores, while it had funds to the extent of n .. ~7 lakbs. It has been 
stated that this difficult situatioD arose because of two reasollS. The 
anticipations of the non~govemment promoter., principally ms High-
ness the Jam Sabeb of Nawanagar, did not materialise. :SecondJty, 
the work of constructinS and equipping the Hotel bad to be proceeded 
with at an extr.orclinary quick pace in view of the UNESCO Session 

• 
to be held in Delhi in October, 19M. Govemment, therefore, decid-
ed on the 30th May, 19!11i that the entire ,project should be taken over 
by them and completed in time. Tilis deci.ioD meant that Go\remment 

,I 

Establhb-
ment. ' 

Gov&. Join 
aa a f-fiao ... 
ity Share-
bolder; 

Q,vt. 
take, over 
the Flo-. 
ject. ' 



Committee's 
observa-
tion: 

.. , 2 

.\; 

would become p~nclpal financier of the project. ) Govemment'. 
inve.tment on ~), 31.t March, 1959 in the form of share capital 

1/ 
was Bs. 84, 14, ~O; cbe 10an8 advanced by Govemment to the 
Company amoun;d to Rs. 1, R5, 30,000 .. The total investment 

by Govemment ~erefore carne to R •• 2,fS9,44,900 •. 

4.. It ~o"ld t14J~ appear thal prisinally Gouemmen' "ad no .• ,,-
tention of seu'n~\up and ruraning the hotel on tl4eir own. I They 

ptmicipated in a pro/eet which did not (I'Ialeriolise as uiSMalis-
\ 

ed and Gouemmenr. u,ere pracAcally compeUed ~tQ/ce ouer 

much larger liabilili ft' daan anAcipae~d. I 

n.. HOTEL P aOJECT 

l) Estimates 

mae in Esd- 5.. No detailed Itea-wi.e elltimatee for the project were .ta-
mldes. 

\ 

ted to have been prepared by the promoters of the Company of 
which Govemmeat of India w .. one. ) It w .. rougbly estimated 
ia 1955-M that the total capital outlay of thepl'OJect would 

be of the order of 11 .. 2 clOre .. : The estimates were revised • 
upward \0 S .. ; '2f1i crores in 195~t;7 •. Tbe flaal e.tlmated cost 
wa placed at H .. ~?8 crore. in 1959. : Tbe break-up of the 
original rough e.tirnate. and of the final estlruted co.t are 
gi ven belo w:-

Items ---------1. Lcd 
2. Building. 
3. Ai ... condltioning & ODld atorase 
4. Flectri cal in atall arion s 
5. Water IIIIpply cd schary syatema 
6. Lifts 
7. Fumiture I: Fixtures 
8. Carpets 
9. nefrigOlators 
10. Kitchea equipmeat 
11. Plant & Machinery ------_ .. ,_. 

an !uhs of as.·) 

Orilrinal rough. FiDal ead-
e sam ates DI ated ao st 

10.5..'\ 10.56 
100.00 148. 29 
18.00 20.00 
20.00 24-64 
15000 18.61 
3.00 

18.00 
7.00 

6.99 
24-02 
14-51 
3.72 
3.35 
3.82 



3 
--------~-------------- , Orlpnal IOU. Final eed .. 

teidmatee IDllted oost --_._-----, ----------------
12. Otrtaillll 
1 a. Orclaeep.a; 
l40 Care Bod eta dOD wlIjIOu 
15. Mise. equlpmf:l1t 

Total: 19L55 278.00 

r;.. The rise in the eslimat .. baa been explained In the Firat 
Anllual Report of the Comp.y for the yev 1955-5~ a. follow.:-

, Tbia increu. i. due primarily to the fact that we have 
had to undertake the COll8truCtiOD of staff quarters and 
to incW' expenditure on the provlalon of Candy Filters, ' 
tile worite, decorative glaa.ee, water proofing, electri c 
connections etc. whiCh were not iDcluded entirely in the 
original calculation .. , Similarly expenditure had to be 
incurred on the proviaion of office fumiture, lumi.hlnsa, ' 
fumiture for the ataf( quartera etc. ~hicb was aleo not 
included Wholly in the original eetimates. ) Beaides these 
Itema. there are a number of other itema which were not 

/ included in the original estimate and which account for 
/ the increase in the estimated cost of the proJect.' . 

7.. It was explained that the non-Government eponeof6 did Dot 

gat aDY detail.ed estimate prepared and the fialll'e of n .. ~ crores 
was based on a 'Cube estimate' prepQNd by the Architect. : When 

asked wbether before Joinint! tbe Company, Government sadsSed 

itaeU .. to the estimat •• and bluoprillta of the project, . the ~ . , . 
presentatives of the Govemment, who have been on the Ooant"of 
Director. of tbe COmpllDY aince ita inception, atated Ibat in view 

of the shomees of time the detail.bad to be worited out only 

durin8 the couree of conatruction of the builwn(5 itaeif.; Tblfad-

mitted that the complete picture of the scheme and overall COlD" 
mitments thereof were not available .d the.e became progree.ive-
ly evident in October, 10M .. conetNctlQn proceeded. ~ TIa"Blll&ere 
were 110 proper plan or estimate. when 'he pro/eClw(J8 seaned in 

1955. . The CommiU"e find I, raMer unusual dlat Govemmen, 

'shotdd kaue participated in. a proJect placed before them without 

. '. ~ce"'ainjns ftdly the financial implication. and other dee""· ... 
. ' 

ReallODa for 
. dse in eetl-
.atee: 

Detailed Esti-
mates Dol pre-
pared. . 
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ii) Capleol expenditure per bed 

Capital expen- i' •. 
dltllre ( per bed 

Normally in the hotel industry capital expenditure is related 

hlSll: tu the number of I"eds in a hotel. Tbe ~.otel Standards and nate 

Size of the 
SOlii'd. 

~,tructllre COlllRlittee in tbeir report (lQ59) stated that the cost of 

providin~ a bed in Q deluxe botel came to about Us. 3~,OOO" l'he 

Ashoka ,:lotels has 422 beds. In the basis of the final estimates 

of .ts. ~7R lakhH for construction of the hotel, the cost of provid-

in" one bed in the ,\sboka l~otels comes to Us. 'i1l,000 approxi-

1uately. Dilling evidence, &be representative of the Ministry stat-

ed that no consideration was given to the idea of correlating the 

number of beds with the invesbnent and that no norms about the 

cost per bed in a hotel of this magnitude were known to them. It 
was state" that the omamentation of the building bad contribut-

ed consider8.&)ly to the bi(;h expenditure. : '.loreover, the project 

bod to be completed in record time entailing payment of double 

wqes to Ule workmen, providingtbem food on the spot etc. ; 

9.. Even allowing for the extra expenditure due UJ eiaeme 

u.rgency of constnlctlon 8ull it may not explain fully Ihe differ

ence between Ihe nonnal cost of Rs.~5.000 per bed and the cost 

of Rs.~6.000 per bed in the case of A shok a [!otels which is on 

the high side. , 'twou.ld h:::: been a more proper thing t~ have 

got tllte eslinates wor/~edl\at leaal when the Covemment chose 

UJ tal.e t/1te Asho/&a t!ot~ls over and UJ have tried UJ confine ~eir 

expendit14re within t/1te limit. of those estlm.ll~s • . As it is. the 

act~alB seem to. be the only esdrn~es available. : 

C. OOAJD OF DIJECTOJS 
10. The Company i. managed by a Doard of Directors CODsisll-

inS of 12 Directors of y.,UOIll IJ represe nt the Govemment. ! Tbe 

remaining four are non-officials, by virtue of their. holdin~. in 

the Conlpany. i Tbe Committee finQ that in a nIAmber of 1000ge 

indIAstrialundertakingslike the Il.A.L.,. the r,eyveli Lisnite 

Corporation Ltd.,· Wld the ~ational Collll Development CorJOra-

lion Ltd.,~ thenIAmber of :Jirectors ranlSes between R and~.; , 



The repre.entative of the Mini.try saU that the pre.ent .~ellgth 
of the BolI'o3 of Director. wa. due to the fact that Govemment 
had to have alarBer number of Directors than those .~ 
presenting tbs non-official promoters. The n,umber 
ot non- ~f£icia1 Directors is 4 0&11y and tll at reason bardly explains 
the necessity oE having twice aa many Government Directors. ' An-
other reaaon given was that no remuneration was paid to the 
Director,f) and the Company had not to bear any appreciable e"eaae 
in reapect tbereof. This also is b8rJly a grounJ for not having a 
reaaona~le limit set on the Hoad oC Directors. The Secretary oE 

the Ministry. however. stated that perhaps they would 30 with less 
number of Directors. The Committee trust that Govemment will 

esamiae the possibility of reducing the number. 

11. A statement showing ~e present compoaition of the Board 
cl -Director. of the Company ia ~ivep in Appendix I. It will be 
seen therehm that of the 8 officials :inclU'ding the Chairman. two 
belong to the Ministry of Works, Houaing and Supply,two to the 
Ministr:y.o£ Commtr ce and Industry anJ one each to the Ministrie. 

of Imgatioa and Power. Finance. External Affairs and Steel. Mines 
aad Fuel. AU the Directora work part-time and none of them haa 

any experience of the hotel indu.try. The Committe;e were inform-
ed that some oE the officials had been appointed on account oE 
theirjevlie"l'lassociatioQ with the project while in !:Capect of others, 
the criterion of aelection bad been to give representation to the 
Ministries connected with the hotel business or tourism or which 
expected a large number of delegations from abroad. The Com-

mittee feel that since the cOnstruction p enod of the Compan" is 

now over, the eDsting basis otselection of the Directors require 

to be changed. In t!z,e previous para they have suggested alaat alae 
'Btrengala of the Board 'should, be redf!,ced. In this con~eceion the 

t··, 
COlllmiaaee would i'llite attentiQn to their recommendaaims made 

in 'heir 16M. 39th ,.d 41-st Reports (First Lok SaMa) anti 38th 

Reporl (Second Lok- Sabha) wher~in tlaey have deprecCJt~d &he in-
o ' 

c,reasing tendency on the part of Govemment to appoint Secre-

tariat of{icials~as member, of the Corporations or Board of Direc-

tors of the Government ComptJllies. • 

Compoction 
of tile 
Board. 
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D. (,GCUPA~CY 

Average oceu- 12. The total number of room. in the Anoka 'tote Is is 335 and the 
patey. . total number of beds 422 •. The total ovemight occupaucy in the hotel 

during 1959 and 1960 waa I,O~,77!iJ _d 1,24,799 respectively. ·A break-
up of the occupancy during these yelll's indicating the number ~of guests 
who atayed in the hotel on Govt. account, guests sponsored by Travel 
Asents and odaers who came througb Compauy'a own efforts ia given in 
Appendix I A. The average bed occupancy during the laat 3!" years is 
given below:-

Year Average occu- "age bed 00011-
~8D~ fer bed PIl1~· 

Year en din , 8D-9-57 80 19" 
Year • din , 30-9-SB 214 !n" 
Half year _ding 81-3-59 290 68.7" 
Year .din, 31-3-60 80S' 72" 
It will be aeOlltha~ there has been a steady improvement in the occu-
PIlDCY or -the hotel. The Commi"ee have et/err hope Mat Mere 

would be further improvement in Ikitt respect a.t the rears go br. 

S.aeonalhy 13.' From a graph fqrpiaped to dae Committee (Appeodix U) 
of hotel" 
bulaea.. they observe that whUe du.ring the IQODths flOlD October to·\1arch, 

• I 

1959-60, the hotel operated at 70 to 94% capacity, the occupancy 
~ring the ~oDths cl .\pril ~ September of that year rllllged be-

tween 47 to 62~. The monthly occupaacy was stated to have 

further sone qp in the current year, though the increase ia not 
spread evenly over all the monthe. This is o~viously due to the 
face that the tourist inflow is more iD wiote .. than in summe-r and 
s Dumber of iDtematioDal conferences are also· held during the 

wiJater months. 'The ~mmittee uoderetllDd that aa average occu-
pancy of 65% ie nece •• ary for the hotel to function without 

> -any 10... It would daerefoJre be desirable to take ·.pecial'steps 

eo increa.te occupanC)' during Ike lean montit~ from April to Sep

tember. One way of tIDing 'so may be to allow G 'special dis

cOWlt on Ike us~al tGriffrGtes during tIIese months. The Com

mittee furtlaer feel thGt it llJOultl be useful-i,f'stGtistics regarding 
Ike mont4lr occupancy {igures pr all Me montAs ant apPflJltJ. 
ed 110 the Annual RepoTes of the ComptJllr~' 
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E. FINANCIAL POSITION AND RESULTS OF 

OPERATIONS 
14. . The followins table showl in brief the fiuaDcial positiOD aDd 

results of operationa of the Compaay during th. two aDd • half 
year.· endiD. with 31~3-59:-

(In lakha of RI.l 

Pardculars Year end-· Year end-- H alf..ye. end-
iD~ X1-9-S7. ~nB~sa. : iDi 31-3059 •. 

0) Total CapHal .... 2940.7 290.9:2 28409'5 
(il) Net Worth: 

(a) Paid-up C aphal 100.00 100.00 100.00·" 
(b) Reserves 120 7:l 13.11 13.~ 
(c) Lese fi cd tiou assete (-) 38.~2 53.8"3 (-) 55.9:9 

Total: 740~ 59.~ 57.49 

(iii) Loans taken from GOYt. . 1750QO 18S.~ 185.30··· 
(i v) Income 19.99 48.58 38.9:4 
(v) Net Loss/Profit (before interest 

on 10111'11110): (_) ,~·lt2 (-) ~"1:5 (+) 2.41 
(vi) Net Loss (after interest 

on Loan&)' (-) 37.76 (-) 1507:6 (-) 2.22 
(vii) Hado of total capital to 

Income 1 ; 0.0'7 1: 0.}7 1 : 0.14 

i) Turnover 

15 •. As agaiut the total capital of R •• 284.95 lakba, the CompaDy~. Tilmover 
grosl!I income during the rear 1958-·5" was about RI.63 lakbl! The ratio1ow• ' 
of total capital to Income iithUB 1 :.22.; This appears ~ be low. . 

On beins asked aa to what should be the capital - income ratio· in a 
hotel, the repr .. entative of the Miniatry Itated that it depe!lded upon 
the conditioDB under wkich a botel operated •. He aHed that moat 
hotela were operated on lease baaia ad the capicaineceaaary in their 
calel wal very much less •. Though thi5 rad,o may rJj,ffer from one 

hotel tq another, a comparison with some lea.dins hotels in the country 
would be relevane. j The Com.miet~e find that durinS 1958--59, .u"e ratio 

of total, capital, to income of one of the lea.ding hot~ls in 

• The fhaaaclal year of the Compe, wee fonnerly from the 1. October to 30th 
September. It was chaaged to correapond to the finamcial year of the Govern-
mllif'lfaonl,October. 1958 in accorcil81ce with &he recommeluiadons of the 
Eatimates Committee made in their 2O!h Report (2nd Lok Sablaa). : .., . 

•• Total of all aasetsles. fictitious .a.et& t 

••• The paid--up capital was raiaed to R& 150 lalth. in 1959-60 by convertini 
R.SO lakli. Ollt of the total amount of'loana of R.1850SO lakhs into ab.re caphal; , . . 

t The total capital as on 3La-59 haa be. ,._ from the Report !If the Com-
pany for the half year ended 3L~5.9. )Tbe jpO.slncome for the whole year 
1958-59 i.~ n .. ,31akha has bee tllk. frOm the Srapll (aa fumlshed I)y lb. 
Company) at Appendix II. : 
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BombG)'· wo.s 1: O'~" Th. Commiu •• hop. th,CII th. A'.hoka 

!lotels would be able to sh.ow a much larger income in relation 

to its total c",ital in (ulUre. , 

il) Expenses 

1~. The following taLle shows total expenditure vis-a- vis 

the total administrative expenses of the CompllllY during tbe 

pbriod endiug 31-;)..:;9:-

(In lakhsofrupees) 

--------------------f~~----A~hIi;~;--p;rem'aae-ol 
Period expend!- live expeadi- (3) to (2) 

ture. ture. 
----('i)---- (2) (3) (4) -----------

19M'S1 58.33 2.32. 3.9'11> 
1957· 58 66.07 . 3.7a 5.15% 
Six months ending 
31.3·~Q 43-29 2·10 1;.2% 

Need to have 17. It will be seen that the percentage of adrninistrative e,~: 
expenditure 
regularly ana- p eneee to total expenditure ro.e from 3.g9f, in 1956-57 to 15. ~9i 
lysed. ! 

in the six months end ine 3L~.~9. : Tbis was allcribed to ill-
creased occupancy in the hotel. : fhe Committee al.o Bnd 

that the expenditure on flowers and decoration. rose from ,/ .-
n .. ~3..9~3 in 19m-58 to R .. ~2,049 dur i DS the I; month. en4~ 

inS 31·3--59 and on da nee and mll.leila from a .. 24,1';34 to ," • : . I 

R •• $),921) during the eame period. : Dllring evidence the r~' 

presentative of the Ministry admitted that the expendit~ oil 

flowers alld decorations had beenhish and tha t • th~te was 
a certain amount of laxity on the part of the then milllag.mellt.·~ 

The rise under dGflce and Rlll8icals wu explaillld II) be due to 

invitatioD to certai D foreign artiat ••• ; It wall furtber Ilrged that 
arrangements in theae respects :lad .inee been revi •• d and the 

matters had now improved.' The Cftmmittee suggesUhCII the 

• The Tajmah81 Hotel. . 
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lII.ag'lIIn, IIIIIIY A(Jf)' IIi. ,.,radi,tur. in lAe ho,.l GIIal,."d reBIr 

larl,. fIId action eqk.n to con""l uradu. Inc".". 

ill) Depreciation 

18. Th. total value of axed ... eta (edudlng 1 .... hold land) 

of the Company .. on 31~3-59 was R .. ~~1.~21akha asalut which 

the amount of depreciation provided w .. R .. OO.941alcha. In thl. 

connection the Director of Commercial Audit in hi. comment. on 

the accounts of the Company for tbe half year ending 31g :J..S9 has 

atated as under-·· 

'The depreciation on fixed aueta haa been charged at 
income tax ratea (except for furniture on whicb it haa 
been char~ed @ 15% againat 9% prescribed in Income Tax 
aules).· The life of the fixed .. seta haa not been a.ae.a.d 
by technical experts and the rate of depreciation arrived 
at with reference to their. life, j It is not therefore po.sible 
to state if the provision for dep-eciation i. adequate. '. 

19. J DUring evidence the representative of the Miniltry Itated 

that the particular requirements of the undertaking ~ad been taken 
Dote of by the management in that they were charging depreciatiQn 

on moet of the items of fixed .. aeta at ratea higber than thole 

allowed by the Income Tax Authoritiee. On attentian being invit:o 

ed to the above remark. of the Director of Commercial Audit. he, . 

howe ... er, odmitted that it. waa only in the ca.e of fW'llitllfl and 

furolahings that the ComplllY hadprovided dePreciation at higher 

ratea. J Subaequently duftagthe visit, of the Su~,Commlttee to the 

Ashoka liotel., lbe General Manager atated that the queation bad 

also beon examined by technical experts an\! their report Walil yet 

to be couid ered by the Board of Director •. ) The Committee hope 

,hal the A'shoka !lot~ls wi II ensum that deprecialion is chorged on 

the basis of life of the asse~s_ if such rat~s ore higher than the 

Income TO4/; rilles prescribed for tAe putpose. J Since plant and ma

chinery in a hotel ore prone 4J rapid WIllI' and teOI'. the normal rate 

of depreciation is not likely to proue adequate. i The :lotel Stand-· 

OI'ds and Rate Structure Committee in their Report had also obseN/ed 
• 

Need to pro-· 
vide depre-· 
eiation 011 
basis 0 factual 
11 fe 0 f fixed 
aSI!Iets 
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that ehe hl.kest rate of depreciation should be allowed on elec

tr;.c motors, ot,.,.condieionln, pl,."s etq. Jlsed in hot~ls. The 

Committee ,,,,st.Mat the m"'l1Iemetat would tcice into account 

the 'special conditipn obtainin. in the hotel industry in respect 

of such classes of assets, ' wh.." {ising their. life. , 

lv) Loues 

?D.' Tbe cumulative amount of loa. Iuffered by the Company 

upto al.~~9 wa. a •.• S.~41akh .. )Thl. repre.enta about 55" 
of ~e paid-up capital of the Company (HI. JOO lalcba) .. on 
aL~ ~~59 •. The paid-up capital inclu~ •• an 'amount of Rio $0 
lakb. repre.enting 5000 cllnualatl ve prefere Dce Ibar •• of 
Rio J,OOO/- each. ) The rate of dividend payable 1. 5~ %. l The 
aDllualliabilit.y all &hi. account w .. Rio ~ ~51akb., per aDDUm 
and i. HOWD AI a contingent Uabillt.y. ) The total 1II1l0unt of 
aUch liablliiyw .. R .. ,,~874 at the eAd of March, ,1959. f 

21. The maln rePOu slv.ll·for the 10 .... were a. follow.:-

(1) During 195~57 tb. CODltNctiOA of the botel wa • 
• till golDg on aDd after the UNESCO ConfereDce, it remained 
vacant for mo.t of the time. : 

(2) ProvlliioA had to be .et apart in 1956-57 and .ub-
.equent y .... for d'preciation, development r.-bate, ~ .• 
" .; ad lnter.at on loana .. ' :1 premiUM (price) of hlldetc. : 

Need to increa ae 22. : Tbe Company w ... t&ted to bav. aiDce tu~.d the co .. 
e8mhl,a: 

Dor and earned a profit. of about R .. ,.691akb.1D1959-.so.; 

Tii'~ i:ommtie~~ are glaG ~ 'n;,; i,.;:;; during the cummt ye,.., ' 
tke forecast::;,s for aprofit,ofotJer Rs. ~ laklaB. jln eh.ts con

nection, it is tiQ be 'seen that due to laueB, 1JO,ncome t~ 

had been paid by the Company and tke '·Uablliey ,hereof u&ll 

""ae only after all the lo.aes of preulOUB years haue been 

wiped off. I FunAer, the Company 110$ not YfI' blitZ, up Re

'Bertles like Generti Resertle for tletJeloptnent .and e2:ptlllBi on 
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of 'e. aclillili,&, The amoune 0 flo .. Ie. ~ncurr.d .0 far be~n, .ub-
dantial, ie seem. Mae ie, would be somedme before Me Company i. 

in a po sidon ,f,o,,'lJe a reeum on the c",ical i,,,,es'ed. j Now thai 

the A.hoka .rloteZ. htJ8 stCll'ted making profie. the Commieeee trust 

thex it, ,will .pare no pains to incretlSfJ, its earnings QIId reduce its 

expenses .0 that not only a fair return 01& t/~e capital would be 

given after providing for adequate depreciation, Qll,d reseMles in

clusive of provision for expansion, but als9 ~ redeem in due 

cou.rse i,s capital for investnlfl1lt by Govemment in oMer fi eids. 

E TARIFF 

23.: The prevailing tariff rate. in respect of the main catego~ 

riee of accommodation in the A.hoka 1Iotel. aDd other leading 
hotels in Delhi .are given below~. 

Ashoka Maidens Imperi8I Claridges 

ns,SO/55 11& 35 R&55 R&«)-5O 

Rs·70175 R8040 Rs.15 Rs. --

ns.90/100 n.55 Bs.95 Rs.7!-85 

ns.lID/l~ Ds 75/85 Rs.115 

Comparison 
with other 
hotels iD 
Dellli. ' 

SiDgle Rooms 

-SiDgle Suites 

Double Rooms 

Double Suites 

Luxury Saltes ns.2DO !1s.1LIT-I25 R s.12&--115-
175& 250. ' 

Delux SDtes nS.~ 

-----------------------
24. _ It will be seen that whil.e the ratell of ABboka Hotel. are more 

thaD those of Maidena and Claridge~, they are about at par with 

tho.e of the Imperial Hotel. It was claimed dllrioS evidence that 
the entering of Ashoke Hotela into the botel buine •• aDd bing of 

their. tariU ratas had a salutary effect on the other botel. in the 
capitalln the matter of charging plUper raL... ReSring the &x .. 
lion of rates of the Asboke Hotel. the CommlUee were lnformed. that .., 
initially the tariU was fixed in the context of plicee charged in com-
parable hotel. in the Far East, especially in Hongkollg and Tokyo. : 

• 
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Later on when the botel b~ oecome well-known ill to uri at circles 

BAd amongst the cUelus, tnenwere two upward revisiou of R .. ~/. 

per bed 841:;h time (ex.cludins lux.ury BAd delux suiles). : 

25.. Tbe Hotel StBAdards and Rate Structure Committee wbich 

submitted ite report iD 1958 bad gODe iDto the question of fixinS a 
basic guidinS formula to be followed by the Hotelinduetry in the 
country for determining their tariff ratee •. After takins into coui· 
deration conditiona prevailing in thi. country, that Committee r. 
commended the adoption of a formula (Appendix III) wbicb ia 
based on the Hubbard Formula a& accerted BAd recommended by 
the America Hotel Au ociatioD. 'Ibl. modified formula contem-
plated, amons other thinS.' a return of 8 per CeDt on buildiDg. 
ad lad sad 10 per cent OD the capital employed iD botel keepiDg •. 

26.' During eYldeace the repre.ctadve of the MiDiatry atated that 

the tariff ID the A8hoka Hot,l. waa Dot fixed on theo.aie of the 

above formula. .It w ••• dded that the preaellt rates were consi-

dered re •• caBble by the cUeDtl and allO offered a fair margiD of 
profit to the Company. On .. reque.t made by the Committee, the 

Aaboh Hotela worked out the average tariff OD the baai. of the 
formula referred to above. Thi.l. reproduced at Appendi% IY •. 
According to thil calculation the averase rate oE a room iD the 

Hotel comea to a •• 67 aa aSaiDSt the exiatin,S rate of aa. 50 to 
a •• 55 per day. 

27. I The Esurnaru Committ.f!6ar. ,not !lappy abou.t p positipn 

wheret~e recommendaeip.ns made by a Committ~eappointed by 
Gov.rnment ,ar.not followed in rupeet pI t~e hotels owned and 

run by t~em • . The Ashoka llotels has not heen able tq ,g''''' yel 

t"e normal re"'rn of 8 per cent pn land and buildings and 10 per 

cent pn the ,capitql employed in hotel keeping • .It. may not, how

ever,. b •. desirtJbl. ·t~ .rellise tqriff rat'!s eo achieve t~is end, for 

on. of t~e objects. in settir&& u.p ~e .hotel was t~ "arrest tilt.· 
soaring hotel rates in Delhi" • . The lemedy would appear eo lie 
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in '~du.ci"B operating expenses by all possible economies and 

by striotly contrplling any further increG8e in thre ,ccrpitql. , Tlae 

COr.&mitt~e hope that .special measures would be token by • 

t"e Management for ehris purpose • . 1'l&ey would also suggest .. 

~at for. fising t4e tari.ff, the various elements. of cost mar be 

first gone int~ and tariffs worked out on t~e basis of th,e 

formula recommended by ~e !!otel St""darcis and Rate S'r"cu 

'IVe Co"""ift~e. If a lower tariff has ~ be fixed on considera-

Up •• of _"'*.et rates or ot/4er fac~rs. it .shou.ld be the cons

t""t I!ndeGtJOUf of tl4e Management ~~ eliminate the difference 

between therat~s assessed on t4e basis of that formula and 

tllre lower tariff fixed by bringing down their operating and 

other e%penses. , 

G.' PERSONNEL MATTERS 

(i) Stqff Ser,ength 

28. I The hotel is under the overall supervialoll of • GeAeral 
Manas. who is as.isted by a MaDat5er (. foreigner). I There 

are al., a Deputy M_ager, A .. laca.n M_III"rs 811.1 a comple-

me.t of ataff •. A Btatemeat lhowillt5 the streajth of staff iA 
various cated0rie. ia aiven at Appendix V • . It will bo .oea 
the.o&om that the total Btafl streagth incre.sed &om 889 ia 

1957-58 to 1,1.)4 ia 1958-59. It bas furthor ~ae up to 1,317 
by 1.11.1960 •. 

29. I Th.e ratio of the hotel 8taff to bods vis~()ovis tbat 

o~taiDillS ia comparable establishments * ia India and 
Western countries i& givea below:-

U.S.A. 
U.K. 

StaIr.: bed 

Ahout ~~ 1 
1 : 1 

-The Hotel Standards and nate S&nIcture Committee neport 
(19M), p. M. 

• 

Illcreaae in 
Staff Strength. 

Comp ad IIOD 
with other 
establl.b-
menta, 
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1 1 
2.5 ~ 1 
3.1: 1 

30. It woul.! thus appear that the ratio of staff to bed. in 

Indian Hotels is h'6her than that of the We.tem countries 
Bnd that of Ashoka Hotels is even higher than the other 
InJian Hotels, This was explained to be mainly due to the 

followinzJ factol'S~--

(i) Lack of education and proper training of staff 
employed in the hotel industry in ladla especially 
personnel working in tbe kitchene, dlliinj rooms 
and 00 the noors •. 

(ii) The hotel was doin~ aU the maintenance, repair 
and laundering work etc. itself and bad al.o to 
undertake extra business and aerve food, beverages 
in connection with banquets etc, on a much higher 
scale than i. done abroad. 

31.' Dunna evidence, the repr.tentatlve of the Mini.try 
s~ate.3 that the manas_ment had carefully ione into thi. 
matter and the staff strength had .t~i.ed round about 1200 

to 1300 Even allowing for some extra staff for mainteDance, 
repalor, laundry etc. '~e Commiee~e feel t~at, ~~e hotel is 

of)ersi~ffed and t~ereis scope for effeceir&g reJudipn ther6;in. J 

32 I In this connection. they would also ref.r to' the follow 

ing observation made by the Minister of Work., HoumDg and 
Supply, while replying to the debate on the Demuds for 

Grants of the Mioilltry of WOlh~ Housintl BDd Supply for ~95a.. 
59. in the Lok Sabha OD the alst March, 1958:-

,. Now it is well known that In aayHotel the pro~ 
portion of the stalf to the guests io the hotel Is 2 ; 1. 
So. 00 that basis, if the Ashoka Hotels can accommodate 
400 and odd people the nqrmal staff required for runninS 
such a hotel is about 800 and odd .. _1t is not linked up 
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with the profit question at all) it i. Dot link.d up with 
dl' avera~e occupancy of the Uotel. ,Thou-,h It i •• 
lact that tlae averll~' occupancy rolle &om 80 to 200 
It doe8 not mean that we oU6ht to bave adh.red to th, 
ovea;.8taffed position in the Hotel namely about 950 or 
960. I 

33., Obviously the above ideas about ~e desirable staff 

strfJngth in tI.ehotel have not been put ~nto. effect by tl4e 

manogemelll p f t~ hote.l. ' The Committ~etr",st ,AtJt #ace 
Gove~me"t ~ill tqke imm.ediate.ste,ps to. ,bring down the 

staff str~niJth to. t~e desired level. , 

(ii) Training 

34. I Tb~,Committee are glad to leam that th, traiOihll 00 

various aspects oE hotel c.raft was beinS imparted to the 

staff since October, 1960 by the Manager. They suggest 

t~at ~he adequacY of t~etrpining scheme and progr~mes 

may becontir&uously reviewed. , 

(Iii) Recruitment 

3S. I 'TheCommhtee were inlorme.3 tI,at out of the total 
.atabUahmeat of 1,317 aa on 1.U.60 only 218 persona bad 

been appointed a. a ruuh of advertflemeata in the Prau 
end oaly oae had been teken throLlsb the Employment Ex-
ChillS" . Thus the general policy wa. Dot to Mvertf., the 
po.te •. The Committee feel it would have been desirable if 
more r~cruitment had been made through advertisements and 

Employment Exchanges •. 

(iv) Pay 5coles 

86. ''fte Company baa not ao Ear prescribed scalea of pay 
for the various cate~orietf'of posts and at p' •• ODt pay of 

• 
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each category wal Bxed on 8ft ad·hoc basi •• ,It was explained 
that in ear1YltaseI, when the hotel had to be eterted iD a hurry, 
it wae necee.ary to have recour.e to emersency meaauree and 
pereOD. had to be recruited OD an ad·hoc ba.i. dependiDS UpOD 
their experience GIld qualification .. A Sub-Committee of four 
membera under the Cbairmanship of a Director 0 f the Company 
wae .tated to bave .ince gone into this matter and the pay 
.cale. aad term. ad condition. of •• me. were to be inuo," 

, duced after the Board of Directors of the Company had approved 
tbe lame. ,T"eCommjtt~edo not ,appreciate ,t~e reasons gluen 

for not hCllAing laU down regulQl' pay scales and t~rms and con·, 

ditipns of service for different pat~gories of emploreu for more 

th,an four years. ' They tr",at. ~4ese will be intTf}duced wit~out ; 

any more delay. 

(v) Visit pf General Manager ,to foreign countries 

37. I In. April, 1960, the General Manager of the A.hoka 
Hotel. uDdertook a etuJy /liaieoa tour to certain W.etem 
couatrl .. to .tudy the condition and facilities available ill 
luxury hotel. there aad thereby effect improvemeDts in the 
ruDDinS of the Aaboka Hotels. The trip l.sted for about 7 
weeh. DurinS evideDc. it wae stated by the General Manaser 
that be did not submit lilly written report OD return from tour 
but made a verbal report to the Board. It was also stated tbat 
DO recCl'd of thl. verbal report bad b.eD made in the minutes 
of the Board'. meetinS' The ,Committ~e consider t~at ;the 

pt:Ocedureadopted in ~ls case was not happy •. In all such 

cases of study t~urs the. submission of a writt~n report ~ith~ 

in Q reasonable tirneshould be the invQI'i,able rule • • The Com·· 

m'tt,~e OI'e, howe tier, glad ~ ,noee th,at p report loUas drawn up 
subsequently by the ,General Manager., copies of which were 
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(vi) Board and lo~g t~ office" CIIId ,eqff 

38,' A statement sbowing the member. of the .. If .a .el,· Bo.-d lIQ~loq. 
. . - . . . .. lnll to of Be •• 
·famlll .. who were provided with board ud lodging tn the botel end staff free or 

on cone.salona! 
either free or at concessional ratu i type of accommodatioD ratea.. 

provideJ to them. monthly expenditure incurred thereon as 

worke3 out on tb e bnsis 0 f liotel' s Taritrs and recoveries 

made from them on tbat account is given in Appendix VI . . It 
would be observed that upto 31st March, 1959 eight officer. 

were provided with free boad and loddin~. The Dumber of 

such officers came down to six as on 1.1160. ,From the 15th 
July. 1959, I.'ecoveries were being made from three of them, . 

namely the General Manager. the Manager and the Vigilance 

Officer at concessi(lnai rates which on a calculation amount 

only to about 10% on an average of the !laual charges •. The 

Deputy Manager, the Assistant Manager and the Houae Keeper 

do not pay any thine' In addition, more than 500 members of 

tbe stalf of various cat.egories are provided with free accommoM 

dation in the staff quarters. About 95% members of the staff 

are given free meals while on duty, 

39.' In course of evidence, the representative of the 

Ministry stated that concessions of free board anJ lodging 

were poorided to the General Muager or Manager by other 

Hotels alao. The net effect of all theae concessions to 

various members of staH in the Aahoka botels in terma of 

money works oU~about R 8 5 lakhs JIlr year vide atatementa 

given at Appendices VI to IX. This amou.nt pi concessions 

seems to be on ¢e high side The Commite.~e consider t~at . 

t~e proper crit~rion t~ be followed in this mattf!,r is ~e 

patt~rn existing in similar modem llotels. 

(vii) Staff Quarters 

40. I Quarters for staff h a~e been built In tbe hotel com-

pound. During their visit to quarters for the low paid staff 

• 
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the Sub,Committee noticed that the common bath room. ADd 
lavatorioi were inadequate a.i the .tandard of cleanllue •• in 
the buildill~ also left much to be d •• ired. , There was no 
donnitry or a rest room for those members of the st.aff who 
were not on the premisea and had to perfonn more tha one 
spell of duty and were residiolJ at a IODIil distance &om the 
Hotel It was explained that the Company had a propo.al to 
construct more staff quarterB, TheCommitt~e hope that ,the 

management would give due att~ntip.n tq t~e$6 matt,ers and 

provide nece$Sary faciliti~s to. the staff 

H, MISCELLANEOUS 

(1) Plant ;and Machinery 

4l. The Committee underliltad that lifts, laundry, kitchen 
and itelIllii of bakery equipment i'tl the hotel are ' ancient'. ' 
It was stated that the Company proposed to draw up a phased 
progr8lnme lor replacement of exiatiDS equipment. The ,Com

mittt:',e regret ~h,at t~ough the ,hot~l had been set ~p recently 

surfi dent ,eCll'e and attentipn could not bebesto;wed on t~e 

instqlment of upto·date plant .and machinery. , 

(ii) Out~tqnding DU~8 

42. The following table shows the position r'Sarding ou~ 
standing dues of the CompauyduriDS the last ~ yeara;-

Dues for less than 
3 months (shown in 
Do'S under curtent 
assets) 

Dues for more than 3 
months (shown i.n a/s 
unde: 10 ails and 

As on 
309.57 0) 

1. 22, 17" 

advances), 50"931 
Total 1,73., 1O~ 

As on 
309,58 

(2) 

3,19,818 

2.95,3'54 
'5,15,182 

As 011 
313,59 

(3) 

3,20,311) 
10,.3~, 159 
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(2) (3) 

Percentage of dues to 
total InCOIll8. 9'!{ 12~ 

43. Of the total duel of R •• 10.35 lalcbl aa on 31.3.59, 
R •• 9.611akha were .tateJ to be .iue &om Covemment 
Departmeat., Travel Asent. ud bi, bulae .. anna and the 
baluce of R ••• '2I4Iakhl from jUelta ataying ill the Hotel at 
that time. The ~omrnittee alao find tbat out of tbe total due. 
of Ra. 3.20 lakb. for more th. three rnoluha, R •• 1.141alcbs 
Were outatandlDe for over .Ix mODtha and R ••• 47 I.h. for 
over a year. The Commite",e do not feel happy t~at P commer

cial concern like Ashoka .'!otels sh.ould have ,allowed ou~, 

stcm~ing duu t~accumulate.~ such an e:ae:nt., They recom

mend t~at special measures ;nay betqken by the Company to 

liquidatet"e present outstandings and ~ prevent {utl4re 

accumulations. ' 

(iii) Provision for ,Dad and Doubtful Debts 

44, The Compuy made a provi.ioD of R .. 2,09,629 for baJ 
and doubtful debt. JuriD8 the .ix months eadiag 31.3.59. 'Tbe 
doubtful account. were broadly .s followa:-

Air India latenaational 

Oil & Natural Ga. Commission 

Other. . ... 
Rs • .1,21,578 

Rs., 24,778 

as., 63,273 

It wal explained that durla~ 1958-59 th. Air ladia Intel'-
aatioulaad the Oil .. d Natlaral Cu Commisa1oa r ••• fY.d 
block. of accommodatioa la th. hotel whicb they actually did 
notutiUse entirely. There we. lOme misuneler.caddla, in the 

• 

Need to 
liquidate 
outlltlllldin 8 
dues .. 
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reaervation of accommodation ad the matter bad to be settled 
by arbitration.. T"e arbitratop:o tiave aa award of as. 20,000 in 
the case of dues &om the A.I.I.aad Rs. 4,000 in th, case of 
dues from the O,N.G.C. The balBDce of R., 1,22.356 had eiace 
heen written off against the Re.erve •. Aa re._de other doubt-·, 

LODS time ful accounts it was stated that a sum of Rs, 33,000 bad since 
taken to frame 
Nle. for been recovered by the ·Company. It WBS further stated that 
reaervadoD.. 

Need to 
enter iDto 
rate COD* 
tract. with 
8Ilpplier& 

there were DO specific rules for reservation of accommodation 
till 1959 .. 60 and It is only in Auguet. 1960 that proper rulee 

had b~en framel . The Committ~e regrel.~Q note. t4at #Ze Com'· 

pany to.ok four years to. frame the necessary rules. , 

(iv) Purchase Procedure 

45., The Committee understaod that with the exceptioD olA 
few items like meat. ftlfl::t=r:~;all other commodities 
(medical store., stationery aol printing, fuel. uDiforms, 
linen aad blankets, crockery, cutlery, provi.ion ud store., 
wine, cleansin~ and washing material. elc.)· are procured 
by the Comp8AY without inviting any tendell's. They are pUl'-
cha.ed direct &om maoufactur .... or wholeealers BD~.ome 

c.u...~~~fW . 
from retailers aftea'selection by the 'members of the urchas~ .. 
ing Committee, com pi sing of a Mana~er, a fiDBDcial repreeen~ 

\ 

tadve and a cook appointed by the General Mueser for each 
month. Tbis Jl'Ocedure was .tate-d to bave been adopted to 
avoid aay complaint. re15ardina th. quality of aco .. a. In view 

of ~e large consumptipn of SID.res in ~e hot~l (value of p~lIi

sian and sto.res alone being Rs. S.S7lakh,s dunng 1959,60), . 

and as most ~t~ms now directly purchased from the mCll'kel . 

would appear to. beof Q sf,cvula.rrlised quoUty;, the COf'Amitt~e 

{eel that as {M as possible the .Company should entf!r into.. 

rote ,contracts wi~ lead,,,, suppliersafee.r in,,'tirag quoe~fJns 

for supply of suchite,ms. , 
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46. I The Auditor. of the Company in prerioUi reports .tre ... d Allditor.' 

the desirability of Introducing subsidiary accounting In the 

kitchen BO aa to properly check the appro p'iateness of consump-

tion of stores. In their report on the accounts for .ix month. 

eodioS 31.3.59, they observed 88 uoder'-

"The records relating to i.sue of stores call for further 
improvement. As for our note in our report Od the pre-
vious year's accounts concerning the effective check ~ 
on. the consumption of stor88 in tile kitchen, while th.re 
hu be .. 90lfte Improver:ient.. there is stlll room for nlore." 

47. I In evideace, the representative of the Midistry urged 

that there were adequate pbYlilical checks "IImnst any leakage. 

and that the introduction of elaborate accoudting system, as 

desired by the auditors, was not called for •. It wat further 

stateJ that the management had not been able to utisEy the 

auditors in this respect and that tAey have again repeated 

tbelr earlie~ observation in the report o'n the accountl of the 
Compaay for the year 1959~60. ' In view of large .consumpnp.n 

of sllJ,re .. in eb.e kitc.hen and t~eneed to; make use of uncon

sumed artiplu, t~e Committ~e8u8gest ~at " suitable form 

for maintaining an accour," ofr~ceipts/issu.es of s~re8 ira 

the kiec.hen and their, effective consumptipn may be devised 

in ('onsultqtion with. thre Company's auditors without delay. , 

(vi) Library 

48. I The Committee observed that thou~h there it a Lib-

rary room ia the hotel it had no book •• .It wa. explained 
that booh for the Library were not procured as it iDvolved 

couiderable expedditure. It would be obviou~sirable 

~ have bool,s in the Library. A beginning may be made 

• 

comment •• 

Need for 
huroduC1nS 
suhable 
accountlns 
system. 

Need for 
a Libr.,y, 
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with books penqining to Indla's defJelopment plans, 'freedom 

mOl/ement" ,cult~ral heritqge ond biographiu of nGilpnal .. 
leader. etc,. 1IJhichmoy be procured withrout ~y appr~c,tJble, 

e%pendit~e. ,The .h,ote,l authrorities may also approach t~., 

fJQI'itJu. Ministries for complementqry ctJpies 0 04eir, publico-

tipns 8uitqble for the LibraT)'. , 

NEW DELHI; 
Tlae 2lrd MQI'ch., 1961 ,----,----
Cai&ra .2.1883 (Saka) 

H. C. DASAPP A, 
Chairman, ' 

E stimate.s CommiU,e.e •• 



APPENDIX I 
(Vide para 1:) 

CompoaitioD 01 the Board 01 Directors 01 the Aahoka Hotel. Lid. 

1, Sbrl T. Sivasankar. ' Ch.trm.en 
Secretary. Mini stry 0 f Work S, 
Housing & Supply. 

2- Shri N.N, Wanchoo, Special -Director 
Secretary. Min i s try 0 f Fin 1m ce-

ilo General Maharaj Rajinderasinghji -do-

4- Shri S. Dutt Directo r 
Secretary, Ministry of Extemal 
Affairs. 

5 Shri S. tlan,!anathan, ' -do-
Secretai>' , inistryo'{ Commerce 
and Industry. 

/). Shri S.s. Khera, -do-
Secret~; Ministryof Steel, Mines 
& FueL 

7 Shri S. natn BIll, -do-
O.~l) •• ,Ministry of Commerce and 
Industry. 

B. Sbri N.P. Dube, -do-
Housing Commissioner, 
Ministry of Woritl!ilHo~sing and 
Supply. ' 

9, H.H. Yuvrani Y BIIho:, -do-
Hajra Lakshmi of ]B111It1U and 
KaShmir 

10. Shrl M.H. Dhawan -do-

ll. Sbri K.L. Hathi ;'do-

12- Slarl M.H. Saohdev, ' Additio nal Directo r" 
SecretarY. Ministryof Irrigation 
and Power. 

• 
23 
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APPENDIX III 
(Vid. para 2S) 

Formula recommended by the Hot.l Standard. aDd Rate Structure 
Committee for evaluatin~ Rate StrIlcture. of Hotel. Room ••. 

Operating expenses under all headings and a reasonable re\\llll on 
the/resent fair value of the p lOP.erty, namely, a retum of 6" on 
1 an and buil dingsexcept where leased unless the lease. 88 in 
DelhijapplOxim atesthe sale price 0 f existing hotel. and a r.\\Im 
of 10% on the capital eIIIployed in hotel keeping should be allo"," 
ed in the calculations. In the CBBe of new hotef. (L., hotels built 
after 1955) the retum on land and buildings may be allowed at 8" 
wi th the some exception s 

The retum in both cases should be net retum after allowing for 
taxation. insurance and depreciation 

BLess Income from other sources such as store reatal .. food and 
beverages and miscellmeous income. 

C Balance The balance comes to the amoWlt to be realised from roOm In-
come 

D Compute , ... Numberof guest rooms multiplied by 365 dars and reduced by 
giving all aIlowlKlce for average vacancies, (The 100m occupancy 
ratio to be postulated for arrivin~ at this retum should be;· 10'1.' 
In the case of hotels in hill statloDs md sea aide reBOrta, 
occupmcy ratio should be the actual average 8IIIluallOom occu" 
pancy or fl)% whichever is lower ilhbuld be the baals). I 

F Results ... ' ~ averaD'e 100m rate 
D .' 

(pp. 21·220 f Report 0 f the Hotel Standards and Rate Struc\\lre 
Committee - JWle. 1958). I 

• 

• 



) 
i: APPENDIX IV 

(VUe para 25) 

Statement showing Lie tariffs of the AsJloka Hotel. worke3 out on the 
basis 0 f formula recommended by the Hotel Standard. and Rate Struc-
ture Committee (I951l) •. 

On the basis 0 f th e Comlula recommended by the 11 0 tel Standards and Rate 

Structure Committee the rOOm rent (board and lodging) of 8 single room in the Ashoka 
\ 

Hotel wolks ou~ as under:-

(i) Operating expenses Incurred durin g 1959-r,Q 

Deduct development rebate 

Hs. 

fl5,82,524 

Ill,S 59 

65,65,665 

These expenses indude depreciation IIIld insurance charges and house tax 
p aid to the N.D.M.C. 

(Ii) Total cost 0 f the buildin 8S and land as on 
3 L 3.~. according to the Schedule 0 f fixed 
aS8ets forming part of the draft Ualance 
Sheet for the year S9-f:iO ." 2, 72,1)8,617 

Deduct depreciation charged 0 ff to end 0 f 
March 19r,Q... ... 43,34,284 

Net depreci ated v alu e 0 f fi xed assets 2,29.34,333 

Return on the above amount f 8,. ... ~ , I 18.34,746 

(iii) Income flOm sources other than board and 
18,59,983 

(Iv) 

( v) 

(vi) 

lodging ,,\" H." 0.0 

Balance (1) +(ii) - (iii) ., •• ~ I I 6S.40,4~ 

Number of single lOoms in the Hotel (taking each 
double room and dOUble suite equal to 2 8ingle 
rooms and each luxury suite and Delux suite 
equal to 4 single rooms) . 446 

Total occupancy 4<Vi x 365 (No. of days in a yea"x20_;:!. 97,1)74 
100 

Average room rent (iv) ;r n a. "7/-
(v) 



APPENDIX V 
( V id. p 11'. 21) 

Number of periOD, according to each cataSOr)' employed in Aahoka 
Hotel. duriD, each of &L. la.t 8 ye ...... 

C "'flfO"1 Slrenf.1h Q& 
on 3 .3;.1,951 

Slrenflh ,,. 
on 3~1'SIJ 

Siren/II a, 
on 33.1969 

Seaior Staff 2f. ~ Jl 
Accounts E.tt. : 25 34 48 

Ceaera! Office Eatt. : 22 26 23 

lIeeeryadon Q, Hec'1'tion 14 12 13 

Telephone Staff 28 28 25 

Orchestra 15 1-; 16 

Storea Staff 41 M 34 

Pantry 29 33 35 

Stewards 29 34 39 

Cooks 41) ... 
'1/ 53 

Con fecdon ary 9 9 fIi 

Dar ataff 10 12 15 

Eudera &. Waiters Il7 74 95 

Room nearera 'i8 'i1 7~ 

t,\Opl 58 450 '50 

D aftri es & Peon 15 14 23 

Portera 10 11 13 

M •• nlchia 104 100 116 

Sweepera 11" 12) 138 

Dhobi. 1'5 .IS 14 

Security 58 40 89 

G ard",. Staff Iii 10 10 

Maintenance 37 42 184 

Ml.oellaneoua 21 39 43 
• --- ---

882 1189 1154 --
30 
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APPENDIX VIII 
(Vide para 38) 

Statement showiDg mdntbly expeaditure on food items in respect 
of free meals provided to Staff of Aaholta Hotel whilst on dut)'. 

!2J!!.- 19'iO:- ... 
Expellditure E;~enditure 

Month He. Month Rs. 

January 11,370 ... 23 January 11,37~ - 07 

February 10,612= 60 February 10,951 .. 77 

March 12,086 = 16 March 11,590 .. 00 

Apdl 11,626 ... 90 April 11,425 = 05 

May 10,979 = flil May 11,685 = 09 

June 10,163- 14 JUDe 12,435 ... 90 

Jul, 10,889 ... M July 11,746 = 80 

Au.8t 11,._ "" IJ Au8 ... t 12,666 "" 89 

September ll,~8= 89 September 11,646 - 54 

October 12,082- 50 October 1,. 8M - 79 

November 11,571- 92 November 12 /681 '" 99 

December 11,570 .. 23 December 1,.879 = 58' 
I 

. /..' 
1,86,174= 72 1,4'-9.061 .. ~' 

/' 
/ 

I 
I 

I 

37 



APpF:~mX IX 
(VUe para 39) 

Statement showin3 annual expenditure on staff quarters oE 
A.bot(a Hotel in the years 19!19 and 1960. 

Detalls 0 f EJ'Penditure Year 1959 :i ear 192<2. ----
Depreciation 4!i,098/- 44,405/. 

Interest on total C08t @ 5" 8'),80'i/· 8'i,80'i/ • 

Maintenance Cost @ 2'J{ of 
total coat 85,')221- 85,'i2~· 

lIouee Tax 8/iRO/. 8.~0/. 

Electricir. & Water Charges, 
lIuppl ed free 3>,000/. 21,000/· 

1,97. m'v'- 1.9'),513/-

38 
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APPENDIX X 

Summary of Conclusionsl Recommend,,'"ms 

n I. to para No. 
o i the Report. 

2 

4 

7 

9 

10 

11 

12 

13 

a 

&!mmary of Conclul!llione/Hecommendation8 
3 

It would appear that originally Govemmau had no intention 
of aetung ujilld running the-~-at.1 cm'tbeir own. They 
participate in a project which did not materiaUae aa 
viBUallaed and r.ovemment were practically compelled 
to take over much larger liabilitiea than anticipated. 

There were no !roper~lan or eatimatea when the project 
waa atarte in 19 \. The Committee find it rather 
IInuaual that Govemmalt should bave particit'ated in 
a fJroj ect al aced before than wi thou t aacertamin g 
fu Iy the nancial implication a and other detail8" 

Even allowin, for the extra e~enditure due to extreme 
ur8ena 0 conatruction au I it may not erw ain full6' 
the di ference between the nonnal coat 0 f &35,00 
per bed atd the cost of Ra.l;jIj,OOO per bed in the 
caae of Aahoka Hotels which ia on the hit alde. 
It would have been a more p'roper thing to ave sot 
the eatimates wolked out aUeaat when the Govem-
m ent choae to take - ,- the -I\ahoka HotelaLand to L·~ have tded to COD line their e~enditure within the 
Iimita of thoae estimates. As it is, the actuals 
aeem to be the only eetimatea available. 

The Committee truat that ('.ovemment will eXlIlline the 
pOaaibili![ of reducing the number of Directors on 
the Boar of Directors of the Compaty. 

The Committee feel that aince the conatlUclion pedod of 
the-ComtC-liis now over, the existing baeia of aele~ 
lion of e rectora require to be ohanged. In the 
previoua para ther. have auggeated that the atrenl¢1 
of the Board .bou d be reduced. In thia connection, 
the -Committee would iavi'te attentiun to thelr recom-
mendatona made in thelr ljljth. 89th and 41at n~orta 
(Firat ok Sabba) .d lBth TIepon (Secon d I. ok abba) 
wherein they have deprecated the increaaing tendency 
on th~~ 0 f f".ovemment to ~point Secretiriat 
ofBci a aa members of the CcilPorationa or Board of 
Ilrectora of the C.ovemmmt Comp.liea. 

The Committee have every hope that there would be fur-
ther improvanmt in the occupancy aa the years go by. 

It would be demrable to take special 8tepa to increaae 
occupanco during the lean montha from 1ril to Sep-
tanb.. ne way of doinf.l1lO may be to Iowa 
apecial discount on the usual tariff rates during 
tliae months. The Commitlee further reet that it 

~Q 
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would be IIlteful If .tatiJlt1(!8 regarding the monthly 
occup .... C)I figures for 811 the motttbs are appellilel! til 
the Annuli) I'liporllJ of the C.ompany. 

The rotio of total caphal to income of the Company appears 
to be low. 1hou~1 tllIl!! ratio may differ flOm one hotel t-
another, a oompanllOn witb IIOme leading Ilotpll'l in the 
country would be relevant. Tbe Committee find that 
during 19"'-.11.';9, 'the ratio "f total capital to income of 
onp or the leading botels in !Jombay was I : 0.1'l. The 
Committe,. hope tbu~ th" Allhoka :'otela would bf! able 
to show a much lar,;er income in reletion 10 ita total 
cnpit.1 in future. 

The Committee ~gsel!lt to'1 .. t du! management may have the 
expenditure in the hotel analyaed regularly cd action 
takel1 to cont.rol undue increase .. 

The C.ommittee hope that the Ashoka 'Iotela w.llJ enllure 
tha.t depreclation ia charSed on the basla of life of the 
IlI'laetll, if IlUch rntee am higher tllIll the Inoome Tax 
rate" preecribed for the purpose. Since plant and 
Itlachinery in a hotel are prone to rapid wear and tear, 
the norm ill rate of depreciation Janot IikeJ.r to plOve 
adequatf~. lhe lotef !;tl'llldarda and nate ~nlcture 
Committee in their fleporl hadalllO observed tbat the 
highest rate 0 r depr6aation IIhould be allowed on 
electric motors, lI1r-eonditioning (lianta ete. used In 
hotel". Tbe Committee truat that die malagement 
woul.1 taka into account the IIpecial conditione obtain-
ing in tile hotel indul!ltf)" in. respect (\f 8:ICII clll!lae;ll of 
a,. .. ~tll, wilED axing tbfiir hfe •. . .' 

(i) Tile Committee at!! ala~ to no,. that':d~riDg the Current 
year tht' bJ't'leaat ." lor a plO&' of over n .. 20 I.khll. 

Uj) 

• 

Jt i!!l to be lIeeQ that due to loaae .. no income ,ax had 
beED paid by: tbe CompllllY and the hability thereof will 
nriae only after all the loaaea of previoua yeare have., 
beftl wiped off. Further. tl)e COmpany haa not yet. built 
lip nllllerve. like r.enerlilTleaerve for development and 
e1l:11811aion of ite activities. The amount of loases 
inollred eo far being aubetantial, It aeema t.hat it would 
be IIOmetime befoJ'fl Utf! Company t. in a position to ci ve 
II retum on t.lle clPha] lnve.ed. Now that the A.t1olia. 
:Iotel.lau started maldal prol, .. «be Committee truat 
that it will 1Ifl&re no pain II to Increaee ita 8amlll ga and 
reduce ita expeneea eo that no, on~y a fair retum on the 
capital would be given af,erplOvldfng for adequat.e 
deprecllltloD lind reserves inCiUllive of proviaioD for 
expaDIIlon but alllO to redeem In due course h. caphal 
for tnv.atment by· Govemmalt In other field .. 

. ~'.'. 
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The. Committee are not h~py about a position where the 
recommendatiolls made t;y the Hotel Standards and 
·nate Structure Committee, which was appointed by 
('.ovemment, are not bllowed in respect of the hotels 
owned and run by Govemment. The Ashoka Hotals 
has not been able to !dve _yet tbe normal retum of 8 
per cent on land and SuUdinga and 10 per cent on the 
capital employed in hotel keeping. It may not, bow-
ever, be desirable to revise tariff rates to achieve 
this end lor one of the objects in setting I!P the hotel 
was to "arrest the soaring botel rates in uelhi". The 
remedy would appear to lie in reducing operating 
expenses by aJrposslble economies and by strictly 
controlBng any further Increase in the cllpual. Tile 
Committee hope that special measures would be taken 
by the Management for this purpose. They would also 
suggest that for fixing the tariff, the various elements 
of cost olay be first 8'?ne into lind tariff worked out on 
the basis of the foanula recommended by the lIotel 
Stedards and Rate Structure Committee. IE a lower 
~ariff haa to be fixed On considerationa ofmmet rates 
or other factors, it _ould be tbe constant endeavour of 
the M-.agement to elimln'Ste the difference betwem the 
ratea assessed On the basis of that formula and the 
lower tariff fixed by bringing down their operating and 
other expenses. 

Even allowing for some extra staff for Dlaintenan cs, rep sir, 
lalmdery etc., the Committee feel that tbe hotel is 
oVeJ"staffed and there is scope for effecting reduction 
therein. 

Obviously the ideas . .erpn •• dby the MWIIter of Works, 
Housing and Supply on the question of desirable staff 
strengt6 In the Hotel, when r~lying to the discuasion 
on Denllmds for Grants of the Ministry of Works, Rou. 
ing and Supply on 31.8.5B,have not been--"ut into 
effect by the mllnagement o~ the hot~. The Committee ./ 
trust that the Govemment will take Immediate steps,. . 
bring down the staff strengtb to the desired level. / 

-~ ~ 

The Committee suggest that the adequac'y of the v-Uning 
acheme and progrlllDJUes may be coDunuouslr1·eviewed. 

The Committe. f.el it would have been dealrabl. if more 
reoruitment had been made throup advertiaements and 
Employment Exch_ge80 

The Committee do not appreciate the reasons given for not 
having laid down replar par scales lind tenns and 
conditiona of service lor ilifferent cat~gories of 
em-ployeee for more than four yeare. TIiey truat thea. 
will be introduced Without any more del·ay • .. 

The Committee consider that the procedure adopted in 
malclng a verbal report instead of a watten report by . 

I 
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the General Man!ger on his retum from tour from abroad 
was not happy. In all auch cases of study tours, the 
IIIlbmi.sion 01 a W1itt~ reu;rt withio.. a rellaonab e time 
lIbould be the invarillble nile. "lbe (;ommlttee are, 
however, glad to note thal a report was drawn up aubse-
quently by' the General M_ager, copies of which were 
made available to them. , 

The !hount of concessions on account of board and 10 dam , 
';VeD to offic .. aad stalf in the Aahoka Hotels seems 
to be on the hi. side. The Committee consider thal 
the proper criterion to be lollowed in this matter is the 
paltem existing in &lmUar modem hotel .. 

The Committee hope thal the menagemeot woul d give due 
attention to providing adequate and better accommod .. 
tion to the staff • 

The Committee regret thal thousb the hotels had been set 
up recently, sufficient oare ad attention could not be 
bestowed on the instalment of upto-date plant and 
machinery. . 

The Committee do not feel happy that a commercial con-
cern Mke Ashoka Hotels should have ellowed outstand-
ing dues to acmmulate to wm III extent. Th~ re-
commeod that special measures may be takeo. by the 
Company' to liquidate the present outstandings and to 
prevent future acmmulations. 

The Committee regret to Dote that the Company took lour 
yeara to &ame the necessary rules lor reservation ·of 
accommodation. 

In view of the large Clpnsumption of stores in the hotel 
(value of provision and stores alone being R.S.S7 
lakhs durinK.1959-IiO) IIld as moat items now direct-
ly purcbase-d from the marltet would appear to be of 
a standardised cpIaiity, the Committee feel th ... as 
far as possible the Company should enter into rate 
contracts with leading auppUers after inviting quota-
tiona lor supply of suCh item .. 

In view of large conaumption of stores in the kitchen ad 
the Deed to make use of unconaumed artides, the Com-
mittee suggest that a auitable foan br maintaining an 
account 01 receipts/isaues of stores in the ~it~tI1 
and thair effective conaumption may be devll,ed In 
conaultalion with the Camp_y's auditors without 
delay. 

• 
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It would be obviously desirable to have book.s in the Libr~. 
A beginning may be mad .. with booles pertaining to India. 
devefopment plans, freedom movemmt, culturaf heritage 
and biographies of national leaders etc. whl ch may be 
{lrocurea without any appreciabl e expenditure. The 
Hotel. authorities olay 1il80 approach the various Mini.· 
tries for complementary copies of their publication. suit-
able for th e Library. 
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APPENOIX XI! 
(Vide; ,Introduction> 

ADaIy •• of the recommendations contained in the Repon. 

I. Claalllftcation of recommendadonal 

A. Reoommendadon. for lmprovilll the or~_I.atlCm .d .lkIas: 
S.No .. .,S.Ii.7 ,R,I4, 1",21,21. 

D. Recomm_dadoo8 for .ffectbaS eCOll0lD1: 
S.No .. 9,11,11,18. 

C. Mtacelhllleou8: 

S.No. 1,2,3,10,12" 15,11,19.20,21.24,25-

II. Analyata of ria. recommendations dir.ed tow._ eCQaoaay. 

No ... per 1IUIDID&ry 
of recommendcioos 

9 

11 

18 

18 

.' 

Perdoulare 

.. , ' 

lO7.-LSRP.-22-3-61!12!!O. 

. ' 
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